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; H COURT OF DELHI T NE LI
ST A L . HIGH COURT OF B A W DE

No. 73/Gaz./c\-—2/2011
Dated : 21.11.2011

NOTIFICATION

el

i 6) of the Code of Crimina
ci OWEeTS conferred by Scc‘uon o . e
medhp;ccx{:;’{xss ?;gn?:nlc the Acting Chief Justice and Hon'ble ﬂggz 1c_:fe ;:ln; T?h %
have bcen‘ﬁleascd +o order tnat the rial of 2G spectrum cases s

Court complex, New Delhi, according to law.
By order of the Court

sd/-
B (V.P. Vaish)
Registrar General
Endst. No. 4428-4447 /Gaz. /G-2/2011 Dated : 21.11,2011
Copy forwar gmimmmﬂm ary action Lo :=

. The District & Scssions Judge, Tis Hazari Courts, Delhi. )
X ; Tlgc DD‘iericl. Judge & Addl Sessions Judge 1/C, past Distt., Karkardooma
Courts Complex, Dethi. .
4. The Distric‘p,_]udgc & Addl. Scssions Judge 1/C, South-West Distt., Dwarka
Courts Complex, New Delhi. L . _
4. The District Judge & Addl. Sessions Judge 1/C, North District, Tis Haxarl
Courts, Delhi. .
5. The District Judge & Addl. Sessions Judge 1/C, North-West & Ourter, Rohini
Courts, New Delhi. ) ) )
6. The District Judge & Addl. Scssions Judge 1/C, West District, Tis Hazan
Courts, Delhi.
7 The District Judge & Addl. Sessions Judge /¢, South & South-East, Sakct
Courts Complex, New Delhi.
The District Judge & Addl. Sessions Judge 1/C, New Delhi Distt., Patiala Houasc
Courts, New Delhi.
9. The District Judge & Addl. Sessions Judge I[/C (officiating). North-East Distt,
Karkardooma Courts Complex, Delhi.
1Q.Mr. O.P.Saini, Special Judge (CBI) (2G spectrum cases), Now Delhi District,
Patiala Housc Courts, New Declhi.
11.The Principal Secretary (Home), Govt. of NCT of Delhi, New Dclhi.
12.The Special Secretary (Law) Department of Law, Justice & Legislative Affairs,
Govt. of NCT of Delhi, New Delhi.
13.The Commissioner of Police, Police Headgquarlers, 1.P.Eatate, ITO, New Delhi.
14.The Director of Prosecution, C.B.L, Block No.3, [Is¢ Floor, CGO Complex, Lodhi
Road, NewDelhi-03. -
15 The Director,. Directorate of Prosecution, Tis Hazari Court complex, Delhi.
16.The Director General (Prisons), Central Jail, Tihar, New Delhi.
17.The Registirar (General Admn.), Delhi High Court, New Dclhi.
18.The Deputy Sccretary (General Administration Department), Govt. of NCT of
Delhi, Delhi Secretariat, 1.P. Estate, New Delhi, with two spare copies and its
Hindi version with the request to publish the same in Delhi Gazette Part [V
(Ordinary).
19. Personal file of the officer concerned. ’
20 Guard Filc. =

9‘)

Joint Regisirar (Ga-.zettu}

OFFICE
CE OF THE DIE_T_RICT & SESSIONS JUDGE : DELHI

[R5 B
No. ol o /Power/Gaz/11 Dated, Delhi the 2 2 NQV ?’N’ﬁ
e b Copy forwarded for information & necessary action to :- o
2 She District j‘udg&sl & AS]) l/c, Patiala House Court, New Delhi

"0.P. Saini, Special Judge, PC ACT CBI, Patiala House Court, New Delhi

3 The Superintendent, Filing Section, Ti i i
e g , Tis Hazari Court & Patiala House

4 The \l-;{veabdgr toCLd. District ‘& Sessions Judge, Delhi.
e Web Site Committee, (Hindi & Engltsh) Tis Hazari C i
i 0. ourt, ,
g _‘::he Director, General {prisons), Central Jail, Tihar, New DeihiDeml
he Secretary Bar Association, Tis Hazari, Patiala House,Karkérdooma
Rohini, Dwarka and Saket Courts, Delhi/ New Delhi. '

Administrative Officer /
Judicial/Vigilance/Litigatig
\



